SLP(C) No. 11169 OF 2001
| TEM No. 3 Court No. 10 SECTI ON XI'V

SUPREME COURT OF I NDI A
RECORD OF PROCEEDI NGS

I.A ' No.2 In

Petition(s) for Special Leave to Appeal (G vil) No.11169/2001

(From the Judgrment and Order dated 29/11/2000 in RFA (0S) 10/ 76

of The H GH COURT OF DELH AT NEW DELHI)

DELH PEASANTS COOP. MULTI PURPCSE SCC. LTD Petitioner (s)
VERSUS

STATE OF U. P. Respondent (s)

( Appeal against Order dated 16.11.2002 passed by Learned Registrar )

Date : 02/05/2003 This Petition was called on for hearing today.

CORAM :
HON BLE MR JUSTI CE SH VARAJ V. PATIL
HON BLE MR JUSTI CE ARI JI T PASAYAT

For Petitioner (s)

R C. Ver ma, Adv.
nukesh Verna, Adv.
Mani sh Shanker, Adv.

ss%

For Respondent (s)
M . Subranoni um Prasad. , Adv.

UPON hearing counsel the Court made the follow ng

ORDER
....... L.....l.........T.......T.......T.......T.......T.......J
SP2
|.A No.2 is dism ssed.
SP1

Sarita (Shel l'y Sengupt a)
Court Master



